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BEFORE THE NATIONAL GREEN TRIBUNAL, (SZ), AT CHENNAI
(Under Section 14, 15(3) read with Sec 18(1) of National Green Tribunal Act,2010)

Original Application No. 188 of 2023(SZ2)

In the matter of:
S. Ravikumar

Appaiyanaickerpatti, Srivilliputtur Taluk,
Virudhunagar — 626141 ... Applicant

Versus

The Chief Secretary to Government,
Government of Tamil Nadu and Others  ................ Respondent(s)

ADDITIONAL REJOINDER AGAINST THE REPORT FILED BY THE
3R RESPONDENT

I Mr. S. Ravikumar s/o Seenivasagan, aged 44 years, residing in
Appaiyanaickerpatti, Srivilliputtur Taluk, Virudhunagar — 626141, do hereby

solemnly affirm and sincerely states as follows,

1. T am the Applicant in the memorandum of Original Petition and as such I

am conversant with the facts of the case.

2. In this Original Petition 3™ Respondent has filed the Report dated
23.01.2024. Averments in the said Report is not fully true and hence this

el

rejoinder.



3.

-

I deny the averments and allegations stated in the Report filed by the 3™
Respondent — BDO, Srivilliputtur in this Original Application No. 188 of
2023 except those are specifically admitted hereunder and put the 3™

Respondent to strict proof of the same.

It is respectfully submitted that the Applicant as directed by the Hon’ble
Tribunal applied for the information regarding the survey number and A
registry information related to Appaiyanaickerpatti Urani and FMB map
for adjacent Survey number through RTI Application dated 13.03.2024 to
Public Information Officer, Taluk Office, Srivilliputhur Taluk,
Virudhunagar, the same was received by the Public Information Officer on

15.03.2024 and the same is produced here with as Annexure.A.24.

It is further submitted with deep grief that, The Public Authority/Public
Information Officer, Taluk Office, Srivilliputhur has deliberately violated
his own duties which is vested for his designation under Section 4 of the
Right to Information Act, 2005. Extract of the same is as follows,
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Full repiy of the Public Information Officer is hereby produced with as
Annexure.A.25.

It is further submitted that, The Public Authority/Public Information
Officer has kept the file in dormant until the First Appeal for the RTI dated
17.04.2024 reaches the Superior Officer on 22.04.2024. Even though the
date in the reply states 15.04.2024, but dispatched only on 23.04.2024




shows that the Public Information Officer has backdated the reply to meet
the 30 days dead line under Right to Information Act, 2005 to escape from
attracting the penalties under Section 20 of the Right to Information Act,
2005. Postal tracking for the RTI Appeal and the Postal Tracking for the
reply from the Public Information Officer is produced here with as

Annexure.A.26 and Annexure.A.27 respectively.

. It 1s respectfully submitted that, boundary details in the Encumbrance
Certificate for Survey Number 982/1A and 982/1B of the Malli Village in
transaction with document number 1194/1988 and in the transaction with
document number 734/1994 clearly shows the existence of
Appaiyanaickerpatti Urani on the Northern Side of the land in the survey

number. Extract of the same as follows,

“Boundary Details:
(6u) eargentl, (&) Sevutevvistr CoHTeNL, (Q::%) PMDT BIWSS] Leheng, (Gul) &S

(D6 BMLSSET LEhM:EU|D LTVE(H6Q6uEM BILSST LiEhemo:EulD

Translation

“(North)Urani, (East)Kannan Temple, (South) Ramar Nayakar Punchai,
(West) Adimoola Nayakar Punchai and Balakrvishna Sami Nayakar
Punchai.”

The full Encumbrance Certificate is produced here with as Annexure.A.28.

. It 1s further submitted that, FMB map of Survey No. 982 is produced in
page 7 of the Report of the 3" Respondent and FMB map of Survey No0.983
is also produced in page 10 of the Report of the 3™ Respondent clearly
shows that Survey No. 983 is north of Survey Number 982/1A and 982/1B
and there is no other survey numbers or land in between Survey No. 983

and 982/1A & 982/1B. Therefore, it i1s clearly showing the deliberate

oaail

!



intension of the 3™ Respondent to mislead this Hon ble Tribunal. The FMB

map of Malli Village is produced here with as Annexure.A.29.

9. It 1s respectfully submitted that, boundary details in the Encumbrance
Certificate for Survey Number 985/3F of the Malli Village in transaction
with document number 3769/2019 clearly shows the existence of outlet of
Appaiyanaickerpatti Urani as Oodai on the Eastern Side of the land in the

survey number. Extract of the same as follows,

“Boundary Details:
HPé@® - oL, CHE -CQuGLTHET, 1GMGSTH. 2&5H&EMH. 3 FaNeuTsset, 4606015
5Q6URISLEMLA. 6 Q6UTSHET EUMSWIDTEYSHG UTHGHWLILULL UG, UL &S - CeoL 865016501601

eneorel (HEHGL6wN Hlevld, QFMEG - LIMUSHLILIBTUISSETLL LG ClF6LeVID meﬁmnﬂunmg”

Translation

“East — Qodai(Stream), West — Path belonging to Perumalsamy, 1
Gurusamy, 2 Kandasamy, 3 Srinivasagan, 4 Lalitha. 5 Venkatasamy. 6,
North - Late. Kannan's wife Rukumani land, South-Cart Road going to
Papayanayakanpatti.”

The full Encumbrance Certificate is produced here with as Annexure.A.30.

PRAYERS

10.1t is humbly prayed before this Hon’ble Tribunal to form an Expert
Committee to ascertain the actual facts and identify the best solution for

both the sewage issue and Storm Water Channel.

11.The Applicant humbly pray before this Hon’ble Tribunal to order the 3™

Respondent to fix the sewage issue separately along with other prayers in

Zaail

the Original Petition.



12.The Applicant humbly pray before this Hon’ble Tribunal to take steps
against the 3™ Respondent who is misleading this Hon’ble Tribunal with

wrong facts.

Therefore, it 1s most humbly requested and prayed that, having regard to the
above mentioned and other grounds that may be urged at the time of hearing,
this Hon’ble Tribunal may be pleased to accept this rejoinder and allow this

Original Petition, with cost to the 3™ Respondent, in the interest of justice.
All the facts stated above are true to the best of my knowledge, belief and

information.

Dated at Chennai on this the 06™ May, 2024
! Applicant

Solemnly affirmed and signed before me by the Deponent whom I know on this

the 06™ May, 2024 in my office at Chennai.

GoG2Ao

Advocate



VERIFICATION

I, Mr. S. Ravikumar, s/o Seenivasagam, aged 44 years, residing at
Appaiyanaickerpatti, Srivilliputtur Taluk, Virudhunagar — 626141, do hereby
verify and declare that all the facts stated in the above paragraphs are all true to

the best of my knowledge and belief and information and in token thereof.

Dated at Chennai on this the 06" May, 2024.

N

APPLICANT
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S Ravikumar,

25 Second Street.
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ANNEXURE.A.24: RTI APPLICATION
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TRANSLATED VERSION OF RTI APPLICATION

Request for Information under Section 6(1) of the Right to Information Act

Date : 13-Mar-2024
From:-

S.Ravikumar,

25 Second Street,

Ram Nagar North Extension,
Vijayanagar, Velachery,
Chennai 600 042

Cell 9629783603,9176900080

To:-
Public Information Officer,
Taluk Office , Srivilliputhur Taluk,

Virudhunagar District

Subject: Request for information under section 6(1) of the Right to Information
Act, 2005

Dear Sir,

I have filed Case No. 188 of 2023(SZ) in the National Green Tribunal which is
currently in progress. I request you to provide the following information as the
court has directed to submit the following information by 06-May-2024

[ request you to furnish the following information under Section6(1) of the Right
to Information Act, 2005

1. Please Provide the survey number for the Oorani situated behind the Kalai
Mandram of Appayanaickerpatti in Malli panchayath, Srivilliputhur taluk

2. Please furnish a copy of the A-register pertaining to the survey number of
Oorani situated at the rear of Kalai Mandram in Appayanaickerpatti of Malli
panchayath, Srivilliputhur taluk.

3. Please furnish a copy of the Field Measurement Book (FMB) for the survey
number of Oorani, located behind the Kalai Mandram of Appayanaickerpatti in

Malli panchayath, Srivilliputhur taluk.
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4. Please furnish a copy of the page pertaining to Oorani, which is located behind
the Kalai Mandram of Appayanaickerpatti from the village map of Malli
panchayath, Srivilliputhur taluk

5. Please provide a copy of the page related to Oorani, situated behind the Kalai
Mandram of Appayanaickerpatti in Mallipanchayath, Srivilliputhur Taluk, as
mentioned in the FMB of Natham Survey.

6. Please provide a copy of the FMB of Natham Survey Nos. 1670 and 1673 of
Appayanaickerpatti Village of Mallipanchayath, Srivilliputhur Taluk

If any of the above 6 items of information/documents are prohibited under
Section 8(1)(b), I request you to furnish full details along with evidence.

I have made the payment of Rs.120 for the photocopies of the requested
documents through the website
https://www.karuvoolam.tn.gov.in/challan/echallan on 13th March 2024. The E-
Chellan has been enclosed with this application.

I have affixed the court stamp of Rs 10 to this petition.

Should there be any additional payment required, I am prepared to pay the amount
if you could provide clear instructions on how to make the payment.

Further, as per section 7(8)iii of the Act, please provide the full address of the
first appellate authority.

I would like to bring to your notice that as per Section 6(3) of the Right to
Information Act, if any of the above information is available at any other office,
it should be sent to the appropriate office and the applicant should be informed
within 5 days.

I request you to furnish the information requested by me in accordance with the
Information Commission Case No: 32576/Enquiry/F/2013 dated 27.03.2014 with
signature and seal of the Public Information Officer on all pages.

Location: Chennai Y ours sincerely,
Date :- 13-Mar-2024 S. Ravikumar.
Attachment

E-Chellan for Rs. 120 paid w
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ANNEXURE.A.25: REPLY TO RTI APPLICATION
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TRANSLATED VERSION OF REPLY TO RTI APPLICATION

Sender

Public Information Officer,
Taluk office,
Srivilliputtur

Receiver

S.Ravikumar

25 second street,

Ram Nagar North Extension,
Vijayanagar, Velachery,
Chennai 600 042

1h.%.6161V.1. RTI Petition number 1036/24 Date: 15.04.2024

Subject : Srivilliputtur Taluk — Regarding Reply under RTI act 2005

Reference: The petitioner, Mr. S. Ravikumar, submitted the petition on 13.03.2024
Date Petition Received in this office : 20.03.2024

The requested information under Section 6(1) and Section 7(1) of the Right to Information
Act, 2005, regarding the referenced petition, is provided in the response below:

S.No | Information sought by petitioner Reply
1. Please Provide the survey number for Documents maintained by our Office can
the Oorani situated behind the Kalai be obtained under Right to Information
Mandram of Appayanaickerpatti in Act upon payment of the required fee.
Malli panchayath, Srivilliputhur taluk Conducting fieldwork and sharing
information is not feasible. As the survey
number details of Orani which is located
behind Kalai mandram of
Appainayakarpatti in Malli panchayat,
Thiruvilliputhur taluk, will be known
only during the field work, you can
inspect the government records in person
during office hours and pay the
necessary fee for the required copies and
get the documents.
2. Please furnish a copy of the A-register | The response provided for Question #1 is
pertaining to the survey number of also applicable to this.
Oorani situated at the rear of Kalai
Mandram in Appayanaickerpatti of
Malli panchayath, Srivilliputhur taluk.
3. Please furnish a copy of the Field The response provided for Question #1 is
Measurement Book (FMB) for the also applicable to this
survey number of Oorani, located
behind the Kalai Mandram of
Appayanaickerpatti in Malli
panchayath, Srivilliputhur taluk. ,
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Please furnish a copy of the page
pertaining to Oorani, which is located
behind the Kalai Mandram of
Appayanaickerpatti from the village
map of Malli panchayath, Srivilliputhur
taluk

A copy of the village map for sale can be
obtained from the office of the District
Collector of Virudhunagar, Land Survey
Division, Madurai Zonal Deputy
Director of Land Survey on payment of
appropriate fee.

Please provide a copy of the page
related to Oorani, situated behind the
Kalai Mandram of Appayanaickerpatti
in Mallipanchayath, Srivilliputhur
Taluk, as recorded in the FMB of
Natham Survey

The response provided for Question #1 is
also applicable to this

Please provide a copy of the FMB of
Natham Survey Nos. 1670 and 1673 of
Appayanaickerpatti Village of
Mallipanchayath, Srivilliputhur Taluk

Attached is a copy of the map of
Appaiyanayakarpatti Gram Natha Survey
Nos. 1670, 1673 of Malli Panchayat,
Thiruvilliputhur taluk.

Public Information
Officer,

Taluk office,
Srivilliputtur
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ANNEXURE.A.26: POSTAL TRACKING OF THE RTI APPEAL

SIRARI SIb

v Department of Posts G Z ﬁ 7/.—:’_,,/‘
Ministry of Communications Azadi ik,

Government of India TR 2023 INDIA Amrit Mahotsav

India Post

You are here Home>> Track Consignment

Too

€}> Track Consignment
9 Locate Post Office
-~

&3 Find Pincode

E Calculate Postage

Track Consignment Quick help @

* Indicates a required field.
* Consignment Number

Booked At Booked On Destination Pincode Tariff Article Type yL ti y Confirmed On
Velacheri S.O 17/04/2024 11:29:16 626125 29.50 Registered Letter Srivilliputhur SO 22/04/2024 17:43:47

Event Details For : RT052945505IN
Current Status : Item Delivered(Addressee)

Date Time Office Event

22/04/2024 17:43:47 Srivilliputhur SO Item Delivered(Addressee)

22/04/2024 11:44:38 Srivilliputhur SO (Beat Number:4) Item Delivered [To: Ramesh Kumar Hodt]
22/04/2024 09:54:58 Srivilliputhur SO Out for Delivery

20/04/2024 15:58:58 Srivilliputhur SO Item Onhold Local Holiday

20/04/2024 09:26:25 Srivilliputhur SO Out for Delivery

20/04/2024 08:49:49 Srivilliputhur SO Item Received

20/04/2024 03:54:49 Virudhunagar RMS MIX Item Dispatched

19/04/2024 23:04:45 Virudhunagar RMS MIX Item Bagged

19/04/2024 17:49:04 Virudhunagar RMS MIX Item Received

19/04/2024 00:41:34 Madurai Rs TMO Item Dispatched

18/04/2024 21:39:58 Madurai Rs TMO Item Received

18/04/2024 21:36:34 Madurai Rs TMO Item Received

18/04/2024 02:43:05 ANNA ROAD 2 CRC Item Dispatched

18/04/2024 00:24:06 ANNA ROAD 2 CRC Item Bagged

17/04/2024 19:44:22 ANNA ROAD 2 CRC Item Received

17/04/2024 18:04:58 Chennai AP TMO 1 Item Dispatched

17/04/2024 17:57:32 Chennai AP TMO 1 Item Received

17/04/2024 16:46:08 Velacheri S.0 Item Dispatched

17/04/2024 16:20:46 Velacheri S.0 Item Bagged

17/04/2024 11:29:16 Velacheri S.O Item Booked

Home Tenders India External Links

About Us Related sites

Forms Website Policies — She snfonss Dot of fndie
Recruitments Contact Us lndla ’gov.ln
Holidays Employee Corner National Voter's Service Portal
Feedback Sitemap India Code

Right To Information Help Application Security Audit Report

Download the Post Info App
This website belongs to Department of Posts, Ministry of Communications, Gol. Created and Managed by Tata Consultancy Services Ltd.
Content owned and updated by Department of Posts, Ministry of Communications, Government of India. Last Updated: 04 May 2024
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ANNEXURE.A.27: POSTAL TRACKING OF REPLY FROM THE
PUBLIC INFORMATION OFFICER

Department of Posts G 2 P} 7/._.’_,,
Ministry of Communications X0z Azadi k.

Government of India TR 2023 INDIA Amrit Mahotsav

India Post

You are here Home>> Track Consignment

Tools

C} Track Consignment
¥ Locate Post Office
—~

&8 Find Pincode

E Calculate Postage

Track Consignment Quick help @

* Indicates a required field.
* Consignment Number

Booked At Booked On Destination Pincode Tariff Article Type Delivery Location Delivery Confirmed On
Srivilliputhur SO 23/04/2024 12:28:47 600042 36.00 Registered Letter Velacheri S.0 25/04/2024 17:14:06

Event Details For : RT506147042IN
Current Status : Item Delivered(Addressee)

Date Time Office Event

25/04/2024 17:14:06 Velacheri S.0 Item Delivered(Addressee)

25/04/2024 15:54:16 Velacheri S.0 (Beat Number:7) Item Delivered [To: Raviku (Addressee) ]

25/04/2024 09:51:49 Velacheri S.0 Out for Delivery

25/04/2024 08:30:02 Velacheri S.0 Item Received

25/04/2024 05:52:00 Chennai AP TMO 1 Item Dispatched

25/04/2024 05:50:00 Chennai AP TMO 1 Item Received

24/04/2024 22:24:48 Chennai AP TMO 1 Item Received

24/04/2024 22:20:51 Chennai AP TMO 1 Item Received

24/04/2024 15:29:07 ANNA ROAD 2 CRC Item Dispatched

24/04/2024 15:01:04 ANNA ROAD 2 CRC Item Bagged

24/04/2024 08:53:20 ANNA ROAD 2 CRC Item Received

24/04/2024 07:27:59 EGMORE RS TMO 2 Item Dispatched

24/04/2024 07:25:55 EGMORE RS TMO 2 Item Received

23/04/2024 21:02:28 Virudhunagar RMS MIX Item Dispatched

23/04/2024 20:09:41 Virudhunagar RMS MIX Item Bagged

23/04/2024 19:13:35 Virudhunagar RMS MIX Item Received

23/04/2024 17:01:17 Srivilliputhur SO Item Dispatched

23/04/2024 16:38:42 Srivilliputhur SO Item Bagged

23/04/2024 12:28:47 Srivilliputhur SO Item Booked

Home Tenders India External Links

About Us Related sites

Forms Website Policies — The nationsl portal of india

Recruitments Contact Us 1nd1a'gov°ln

Holidays Employee Corner National Voter's Service Portal

Feedback Sitemap India Code

Right To Information Help Application Security Audit Report
0 ® 0

ETITON

;
® Google Play

Download the Post Info App
This website belongs to Department of Posts, Ministry of Communications, Gol. Created and Managed by Tata Consultancy Services Ltd.
Content owned and updated by Department of Posts, Ministry of Communications, Government of India. Last Updated: 04 May 2024
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ANNEXURE.A.28: ENCUMBRANCE CERTIFICATE OF
SURVEY No. 982/1B

GOVERNMENT OF TAMILNADU
REGISTRATION DEPARTMENT
SOPBTEG ST
uHeysgienm

Certificate of Encumbrance on Property
QMg g QSTLIUNET alléLeLMISE &T6iTm|

S.R.O /gmu.s: Srivilliputhur Date / mmem: 12-Mar-2024

Village /&pmoib:Malli Survey Details /87Geu eMeupLbd: 982/18

Search Period /GH(HGH6L SHTEVLD: 01-Mar-1988 - 01-Mar-2001

Date of Execution & Date
of Presentation & Date of
Sr. No./| Document Nc.:.& Y'earl. f i . Name of Executant(s)/ Name of Claimant(s)/eT(p& Vol-No & Pag.e. N.OI .
. SHEUCTTT 6T6TOT LODHMILD Registration/ Nature/g6oTemin 5 Q . o e Lo QTGS eTevor WHMILD
oT ot ER01C) TSNS QaT G55 Hre & TBHS ABNEHH (&6 CUTRISILIUNE ST L&s erevor
BT&HS 6L BT & LUFey
THIT6iT
1 16-Jun-1988 1. QUTSELDLOCOEO! BILISS]
2. ur WPISH N N
1194/1988 16-Jun-1988 Sale deed QeumisL_LbLomeT 1. smbesll eurgCsHGeudlyest (1711, 335
17-Jun-1988 3. UT (WPISHSHSLD6VLD
Consideration Value/em&MHMIS QHTens: Market Value/gheng LOSIIL: PR Number/(phengUl 246216507 6T650T:
Rs. 8,000/- Rs. 14,160/- i’

Schedule 1 Details: ) . Lo .
. 3 Property Extent/Q&mgglsst eMlervgijemid: 59 Cents
Property Type/Q&ng&Hstt eemsium(@: Agricultural Land

Village & Street/&nmwob oMb Q&@: Malli, Malli Village Survey No./Ljev eTesor : 982/1B

Boundary Details:
(6u) 2a16uTl, (&) SH6ToIetIstT GHTONGL, (QF) JILT BTWISST LjEhens, (GLD)
USHH (6L BMLSST LIEHHFU|LD LTS (HEIQEIIFTL BHTUISS] LIEhen&FU|LD

Schedule Remarks/Q&nggl eNeugld QST FUTeT GSMOINILEDT: DILF 982/1 6]1.04
SHDLTLD J0.52 &LgLIg 982/1B 0.24.0 Q&59 2 6en [Hleold LT

2 04-Apr-1994 . o
734/1994 04-Apr-1994 Settlement 1. spflapeod g,rru.l&i&lj‘(ﬂ) 1. QUL LbLomeT 1845, 239
BTIMULIETOTEMLO BTUIS ST
05-Apr-1994
1
Consideration Value/so&wnmmis Qg mens: Market Value/gheng LOSIIL: PR Number/(phengil S4,66001 616501
Rs. 11,065/~ - 202/ 1973

Document Remarks/

. . | STQ& € 11065/- Prev.Doc.No.:[(Ref.Vol.:1350, Ref.Page:69)] 5.7.73
24,6015 GSOIILSET :

Schedule 1 Details: C oo . .
Property Extent/Qangglest efervgismid: 30 Cents
Property Type/Qengglest euemsLum@®: Agricultural Land

Village & Street/&ymold wHmMID QAFH@H: Malli, Malli Village Survey No./Lev eTegor : 982/1, 982/2

Schedule Remarks/Q&mggl eNeurd QML Jumsst GMHIULEDT: Siwieht FJGeu 982/1
LIghemE 6J10180460 GLOELLIGSHLD LI€heDE Q1F5260 QUL LIGSHD C1&F3560 GLOELLISESS SlL
QUL LUSSLD LEhens Q&5 GUTES GEUSESSHL QFH6TLSGSUPLD SPUSSUPLONS 2 6Ten
Seb Q&30, F7Ceu 9822 LEhenEs HeLGHHOHEHM Hewiml, HewihHmI & 6vorewuity
HLOEMEL, HLOMLSGL 2-HF UMLSSTL STe) GG QUMSWDTSESHANE 1660 1LIMRIG
LTSEHUIPLD 2 6TTUL LD,

Boundary Details:
(6) 2a1y6uEll, (&) uUSHEL CHTONHSET LIEhens, (QF) S LITeL& (HEIQ6uurs MLl
BTWSS]T LEhend, (GLD) 6T.euUM m&euseTen Heopld CrmEGLd

3 16-Feb-2000
. . .1 7. G&meum)
616/2000 16-Feb-2000 Sale deed 1. smAaNeury GaGaubHye | <2 “ETUTY 2178, 115
SWITSITTe60T
17-Feb-2000
Consideration Value/sosommmis Qg mens: Market Value/gheng LOSIIL: PR Number/(phengl 24,66501 616501
Rs. 22,500/- Rs. 22,538/- 1194/ 1988
Document Remarks/
Prev.Doc.No.:[(Ref.Vol.:11711 Ref.Page:335)]
4TS SOIILSET :

Schedule 1 Details: L Lo .
L . Property Extent/Qang&est eNervgismid: 59 Cents
Property Type/Qangglet euensLum@: Agricultural Land

Village & Street/&nmwold wHmIb Qg @,: Malli, Malli Village Survey No./Lev etetor : 982/1B

Schedule Remarks/Q&mgg eMleund QAgmLjure GOlye»y: SHGCUTG 2 L Nifleyliug.
98210 Q@& 0.24.06@ COF 59 2 6Ten [HeVLD LLTTeLD.

4 02-Jan-2001 Settlement in
4/2001 02-Jan-2001 f: f famil £b). Gemoauy 1. . &UUTSSeTib 2254, 55
-Jan- avour of family P o LyS S X
03-Jan-2001 members
Consideration Value/sosLommmig Qg mens: Market Value/gheng LOSIIL: PR Number/(pheéngil 2466501 616301
Rs. 25,000/~ - 616/2000
Document Remarks/ . 5 <
Prev Doc No : (Ref Vol : 2178, Ref Page : 115) &M Q& D& 525000/~ (63T LOEDETONES)
4,U6TIS SOIILSET :

Schedule 1 Details: Property Extent/QemgSstt eferogjswd: Q&F6wo1(H 59

2
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Property Type/Qang$lest euemsLlum@®: Agricultural Land

Village & Street/&nmold wHMID A @G: Malli, Malli Village Survey No./Ljev eTedor : 982/1, 982/1B

Schedule Remarks/Q&mgg efleugb QsTLjumet GMbLeny: nEeNeLOILSSHTT &Lilg.
LD6LEO) EPMOLD 982/16@ HHCUTG 2 L 1Nfley (899 HLOUF UL L TN6d &Hetor) 982/117
BLOUJ Qam&GL] 0.24.06@ Q&FGIE 59 ROUSHRETUGID 2 6Tem Hevd LLJTe LD

Number of Entries/Lgle&efedr 6T6501608N&56m&: 4

Disclaimer: The details of the above property have been provided with due care and with reference to the Acts and Rules. However in case of any error or omission, the
Department cannot be held responsible. The above details are of informative in nature.

G@Mlysny: UL wHmIb eNHesE&GLULG WHGhHs SHaIasF L6l QFTHgH QsTLums GLMHSEIL eNeujhi&er HesSUUL (ReTeag
gl @HL gCHID HoumiSGenm ML L&CT @QEGUINGT, SIHHEG @S IOM QUTOILCUMHS @uwieongl. GCLMHSEIL.  eNeUNHISET
HHUNEHESHTE SeM&SLILIL (herTerest

JGCHMID &HGCHSMIGET/(GMME6T QLN HLp&HaTL. aufipsmmaafléd Qgfalssevmb
SL_LeoorLileL6vT QHTem6LCLIS 6T 6voT
SL_L_6o0TLOl6L6LIT Q& TEmeLCLIS 6T6TOT 1800 102 5174
LOl6ET6BT(EH&EL (L SHeif] helpdesk@tnreginet.net
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ANNEXURE.A.29: MALLI VILLAGE FMB

No.

29

NACHCHIYARKOVIL

T
Kh¥stion | ungles | Distances Kb ation | 4 oples | Ditonces | KER0O0 | fngtes | Distances Kb SWton | Aogles | Distances
{ I '
: | i ‘
1685 By % | 17948 ‘ 859 69 19417 730 13 13548 1706
1 @8 140°2¢ 1928 o 157'48 749 98 20340 295
1 144041 765 . 169°05 650 8 12230 211
2 201 | 97 87 3997 236 By | s %1 100 21845 848
3 n7ss | 580 Pl 93 lleee | 207 101 140°09 %17
4 183'40 598 1948 By e
5 141118 1599 S AJ 34 8800 795 98 89'05 2402
8 11448 2478 38 91°86 1006 T o
7 243'39 250 390 21712 | 1474 i 1033 By 1706 By
] 12158 | 864 40 09bh | 1029 | E—
9 an-ez | 8s0 4 2631¢ 207 7% 5482 893 102 18049 240
10 76049 | 1975 42 9358 | 1666 ™ WL 1182 108 8536 2174
48 W75 | 1025 13 [ 8033 1183 104 18733 2886
n 12910 | 1324By 4, 20842 | 1850 7 i 25030 1814 108 ness 1583
45 206°14 1265 % 191749 1239 106 16135 184¢
815 By ) W08 | 1544 2 17526 1318 107 176'34 12¢2
| —— 183 | 1418 80 301°39 1505
12 axoh | 1646 —f 8 72119 766 101 18141 849
13 17905 | 1895 4 | mo 1631 By 82 11020 1862 -
I B 18882 1223 1583
1 0596 | 1675 By 1544 84 W50 3056
T - . 8 | 20882 1808 105 17401 2038
1975 46 166'52 1142 T s 15907 2024
4 9248 | 1038 6 109 8731 By 109 161'40 1108
10 107°43 153 5 26355 | 156 ST 1o 23637 347
16 28512 | 1481 51 12064 | 2295 1862 I
17 15148 | 1650 5 19895 | 1116 7 4997 | 79
18 14116 | 1087 53 11 302 82 8512 157
19 138'51 679 5 17018 | %7 87 16747 961 1269 By
20 21 | 969 55 8327 | 284 88 19113 1127
2 19500 | 816 5 10950 779 89 15606 187 m 96:29 1670
22 20147 | 658 5 | osn 610 90 | 225 1003 Fit] 17748 19
23 288°01 | 1445 8 22828 | 1903 o 14510 107 18 19645 196
— 5 24138 B4t 92 128'65 1003 14 166:36 2450
2% 788 | 1087 By 80 21949 738 1o 19149 1960
e e N 15826 566 9% 8141 750 By 16 18948 1569
i 2473 62 | 10109 | 1058 e i It 18229 071
6 | s [T | 187 18 6348 1288
25 162'30 355 6 16938 | 1775 By ne 179°01 1266
2 14117 210 - 89 18452 2004 120 141782 1467
27 25105 2630 284 94 10837 | 1116 15 21638 2833
28 18021 | 549 % 244'18 2402
29 179'48 431 55 93°04 1961 96 177718 458 103 175°02 240
EY 18248 | 1383 84 261°97 810 07 17611 2707 7
31 18925 1310 65 18604 469 1 331
82 213°54 678 68 142'30 458 51 8056 1586 34 7247 641
38 18141 795 67 20309 648 - 121 175 52 546
34 9828 531 8 %27 | 287 1188 us 18142 971
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ANNEXURE.A.30: ENCUMBRANCE CERTIFICATE OF
SURVEY No. 985/3F

GOVERNMENT

OF TAMILNADU

REGISTRATION DEPARTMENT

SODHIG T8
udleygiemm

Certificate of Encumbrance on Property
Qergg QFmLIUTeT aillsLeomss Fmearm

S.R.O /&mu.g: Srivilliputhur

Date / mmem: 12-Mar-2024

Village /&gmwoLb:Malli

Survey Details /gjGeu eNeuryLd: 985/3F

Search Period /G&(H&60 HMEVLD: 23-Jul-2019 - 23-Jul-2019

Date of Execution & Date

f Pi tation & Date of
Sr. No./| Document No.& Year/ ot Fresentation ate o
S56UETIT 6T6TOT LOMHMILD

EIOL(C)

Registration/
qTRHS Qs G55 HeT &
&S 60 BT & LHEY
mHeiT

Nature/g6irenio
6T 60T

Vol.No & Page. No/

QET@H eTevsr WHMILD
U&8 6T6uor

Name of Executant(s)/
TRHS QA&TEHF6u (86

Name of Claimant(s)/er(ip&
QUMM WIGUI(S61T)

1 23-Jul-2019
3769/2019 23-Jul-2019
23-Jul-2019

Sale deed

1. EssfwiLbLomeit 1. $EFTSLAL(HLOMET -

Consideration Value/nanhmis Qsmns:
Rs. 8,200/

Rs. 8,280/-

Market Value/&heng LELIL:

PR Number/(Lphengil ),62680 6T6T0r:
8413/2011

Schedule 1 Details:
Property Type/Qgng&lsir eusnsLlLm(®: Agricultural Land

Property Extent/Qemgglenr eMervgijemnd: 1 ARE

Village & Street/&pmold wHMID AH: Malli

Survey No./Lev eTégor : 985/3F

Boundary Details:

HP&G - ML, GMHE - QUEBLTETN,1 GWHETH.2 &hgemh.3
FeoNeungsei4 EOST5 QURISL FTLO.6 QeUTSHET CUMSWIDTE|SES
UTSHWNLL L. UTenS,, QIL&ES - GeoL &etorsuoredr enearedl (h&H@SLO6uN Hleold.
., Q8MEG - UMLELWBTULISSEITLL L. QFEVEILD 6u6TITIq LILIMEDS

Schedule Remarks/Q&mgg ellaugd QgrLjuTer GMUU): aNhSIHa) DTl LD
NGBS uHey el LL halledlusgny erjudeureny srsb LHaNe0OLSSNT
BTQIST LD6VED HFTIOD LILLIT 6T600r 2692.60 Sevorhear efLPUiLG. SIUIEH LiEheng

&jGeu 6T6v0 985/3¢6T01 BLOLT QQMECLIT 0.01.00.6@ QFTIE 247 2.66n Hevld LLFTEYLD.

DGET FHOL FLDAVES UTHHILMSEHLD. UL QsTHE eNugd &ifl.

Number of Entries/ugleygeilett ereimsumnéens: 1

Disclaimer: The details of the above property have been provided with due care and with reference to the Acts and Rules. However in case of any error or omission, the

Department cannot be held responsible. The above details are of informative in nature.

@Mlyemy: UL wHmd aNHseps&G UG NEhs saasglear Qsrgg Qsmijumar Guophaanl  elahes Slafsalul (Herearg
NI @& gComId HaumsGam alLe&Gomm QU6 SiIBHEG QHHImD QUTMINCUNHS @uieong. CLMH&EITL el

HHAUNIGHTE eMN&BLILL (HerTene

gCHDID &HCHEHMIGEGMMEET QL6 SP&aaL euflwammaaflsd Agflalsseomid
SLLerLllsv6vm QGHTemELGLE 6T6v0r

SLLewiLhleveon QFmeneoGLS 616801

1800 102 5174

06tTeuTER &6 (W S6uif

helpdesk@tnreginet.net
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FMB MAP of SURVEY NO. 985

District : Virudhunagar Survey No : 985

Taluk : Srivilliputhur Area : Hect 00 Ares 86.69

Village : Malli [46] Scale:1:1044

7

984

Signed By Tahsildar

Name of approver : vnr_rg
Date of Issue: 12-03-2024 22:17:52 Date of Approval : 13-09-2023 =

Survey and Settlement Department, Government of TamilNadu 270 fv.4



